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W iftiof <M L m m  of WeavcM

5023. SHRI AM RATLAL VAL- 
LABHDAS TARWALA: Will Uie 
Mioister of FINANCE be pleased to 
state:

(a) nfhether weavers have been in-
cluded m die Agricahiral and Rural 
Debt Relief Sdieme, 1990;

(b> whether any diUEereottstion has 
been made between the w avers in 
nual and urban areas in the above 
scheme;

(c) whedier die weavos nssiding in 
o r b n  an as  will get the benefit of 
debt waiver;

(d> wheAer Ae onwiers of power- 
looms have been included in this 
categwy; and

(e) if so, the deatils thereof?

THE DEPUTY MINISTCR IN 
THE MINISTRY OF HNANCE 
(SHRI ANIL SHASTRI): (a) Yes. 
Sir.

(b), (c). (d) and (e) H ie w bject of ex-
tending debt n tie i  to weavers in non- 
rani areas has beeo c<«sidtfed by 
the Govenuneat of India and it has 
been decided to include them, bodi 
powerloom and handJoom weav«n. 
withm (he framewoik of the present 
scheme.

[ E t v m

W a iifr i Netwwk PMgimnmM
S^ooMwed by Private PMfrn

5024. DR. VENKATESH KAB- 
DE; Will the Minister of INFORMA-
TION AND BROADCASTING be 
pleaaed to statr.

(a) whether several programme on 
National Televisfon network are cur-
r a n t  ^onsofed by private a ^ c ie s ;

(b) if so. tile nnrnbec of-auch agoa- 
des and number at progwlmmes tele-
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cast them between January to 
June 1990;

(c) the number of these relate to 
news and views and entertaimnrat 
areas separately; and

(d) the mechanism set up by Gov-
ernment to evaiuaite performance of 
these agoicies?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI P. UPENDRA):
(a) Yes. Sir.

(b) and (c) During the period from 
January to June, 1990, 278 sponsor-
ed programmes offered by 575 spon-
sors/clients were telecast by Etoor- 
darshan on the national network, out 
of which 19 rdlated to news and 
views and 259 to entertainment.

(d) Dofwdarshan telecasts progra-
mmes induding those w h ^  are
‘Sponsored* only after being folly 
satisfied about t h ^  suitabiUiy ih ro u ^  
a rigorous system of soutiny and 
selection.

PiywwtJ B m et

5025. SHRI SHIKIHO SEMA: 
WiH the Minister of CCMMERCB be 
pleased to state;

(a) whether Government propose to 
replace “Hywood Boxes” Iqr "Steel 
Bojces” ;

(b) if so. the reasons therefor;

(c) whether it would result in clos- 
ii\g down of a number of S.S.I. Units; 
and

(d) if 90. Government’s reaction 
thereto?

TH E M m iSTER OF STATE IN 
THE MINISTRY OF OCNkfMERCE 
(SHRI ARANOIL SHREEDHA- 
RAN): (a) DGS&D procures stmes «s 
per 1 ^  spedficaliofl pven by ^  Id * 
dentor. There is no such proposal

(b) to (d) Does aot arise.
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Press Release to BangnloK 
Doordarsfaan

5026. SHRI JOSS FERNANDEZ: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased
to state:

(a) whether organisations and 
VIPs are finding it difficult to send 
their press releases to Bangalore 
Doordarshan which is situated a 
good distance away from Bangalore 
city proper; and

(b) if so, whether Government pro-
pose to install a press release box for 
facilitating people to send press relea-
ses al AIR, Bangalore?

THE MINISTER OF INFORMA-
TION AND BROADCASTING 
AND MINISTRY OF PARLIAMEN-
TARY AFFAIRS (SHRI P. 
UPENDRA) (a) and (b) Bangalore 
Doordarshan Kendra is located with-
in the city limits and it should not. 
therefore, be difficuU for any oi;gani- 
sation to send its press releases to 
the Kendra.

Writing off Agricnhiiral Loans of 
Willid Defaulters

5027. SHRI A. N. SINGH DEO: 
Will the Minister of FINANCE be 
pleased to state:

(a) whether any State Government 
has decided to write off all agricul-
tural loans in respect of cooperative 
banks irrespective of wilful defaults 
as defined by Union Government, if 
so, the details thereof: and

(b) whether such waiver shall 
apply to commercial banks' loans?

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI ANIL SHASTRI): (a) and (b) 
Government of India have formulated 
the Agricultural and Rural Debt Re-
lief Scheme, 1990 for providing debt 
relief to farmers, landless cultivators, 
artisans and weavers upto Rs. 10,000/- 
by Public Sector Banks and R ^ional 
Rural Banks. The benefit of debt

relief will be available to the foUow'- 
ing category of borrowers:—

(i) Non-wilful defaulter fanner 
by the Annewari s>'stem ap-
plied on the village basis. 
The farmer who has de-
faulted in payment of his 
loan for two or more bad 
crop years on the basis of 
the Annewari system will be 
treated as non-wilful defaul-
ters, eligible for debt relief.

(ii) Defaulter farmer, artisan 
and weaver with chronic 
overdues i.e. overdues which 
remained unpaid for more 
than three years at the cut 
off date i.e. 2-10-1989. The 
concept of Annewari does 
not apply in this category.

(iii) The surviving family of a 
deceased borrower on whom 
the loan liability has devol-
ved on or before 2-10-1989.

(iv) The farmer who had filed in-
solvency petitions or who 
has already been declared 
insolvent on or before 2-10- 
1989.

Relief will cover all villages on 
short-term and term loans advanced 
bv Public Sector Banks, Regional 
Rural Banks, Cooperatives inciucting 
Land De\elopment Banks as on 2-10- 
I9i!9 In so far as the banks in co-
operative sector are conccmed. Stale 
Govrrnments have been r^uested to 
frame a scheme oa the similar pattern. 
As per reports received, most of the 
Snto (idverpments have accepted in 
principle ihc Central Government 
Schcinc fc*r adopting it m respect of 
cooperatives.

Kamadia FHim over TV

5028. SHRT D. K. NAIKAR: Will 
the Minister of INFORMATION 
AND BROADCASTING be pleased
to state:

(a) whether Govemmsnt are aware 
that films in all major regional langu-
ages are frequently shown on TV but 
not Kannada films; and


